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(c) the guidelines scnt to the 
different ar~baeolo&ical circles for the 
proper cOD!jcrvation of those monu-
m~nts ? 

THE MINISTER OF STATE IN 
,THE MINISTRY OF PERSONNEL 
AND TRAINING ADMINISTRATIVE , 

REFORMS AND PUBLIC GRIEVANCES 
AND PENSION AND IN TJiE DE· 
PARTMENT OF CULTURE (SHRI 
K.P. SINGH DbO): (a) The total 
number of centrally protected monu· 
ments an'll .. ites is 3,517. 

(b) Tht! names of (he archacoJoai. 
cal Circles are :-

1. Agra Circle. Agra. 

2. Aurangabad Circle, Aurangabad 

3, BangaJorc Circle, Bangalore. 

4. Bhopal Circle, Bhopal. 

5. Bhubaneswar Circle. Blltlbancs-
war. 

6 Calcutta Circle, Calcutta. 

7. Chandlgarh Circle, Chandigal h. 

8. Delhi Circle, New Delhi. 

9. Gauhati Circle, Gauhati. 

]0, Hyderobad Circle, Hydcrabad. 

11. Jaipus Crrcle. Jaipur. 

12. Madras Circle, 1\1adras. 

13. Patna Circle, Patna. 

14. Srinagar Circle, Srinegar. 

15. Vadodara Circle, Vadodara. 

(c) The preservation and mainte-
nance of monuments is done llS ,per 
archaelogical principles laid down in the 
Conservation Manual. 

Delay 'n Bxecution of Irrigation and 
Power Projects 

3394. SHRIMATI JAYANTI 
PATNAIK Will the PRIME MINI-
STER be pieaC:t'd to sta te : 

<a) whether he is aware ~.",. 
delay in clearance of propo ..... fpr .,,-
moval of forests for new lrri,.&iqIJ *d 
power projects is causiul dol., ip~~. 
tion of these projects; . 

(b) the number of prpposah. fe~.iY. 
ed so far from O,issa and e~c •• r~a 
co~municated by the Union Oovero-
menl thereto; and ." \II' 

(c) the details thereof? 

THE MINISTER OF STATE IN 
THE MINISTRY OF ENVIRONMENT 
AND FORESTS (SHRI BIR SIiN) : (.) 
All elIo! ts are made to deal Wilh.W." 
sals relal ing to irriga lion, power _84 
other important projects on priorit,. 
Detailed guidJlOes have been laid"8 
for this purpose. GeneraHy. delay doe. 
not occur at the Central level. . 

(b) and (C) All 14 propoJals or 
irrigation and power projects received 
from the Stale Government of Ori •••• 
so rur, have been cleared. 

Central Assistance to lalUtoteAr Physic. 
Dh ubaneswar 

3195. SHRIMATI JAYANTJ#f\T .. 
NAIK : Will the Prime MINISTBR be 
pleased to state: 

(a) whether Central assistance hs! 
been sanctioned to the Institute of 
Physics, Bhubaneswar for undertakini 
research works; 

(b) jf so, the amount sanctioned 
to that institute for the purpose in 
1984·85; 

(c) the number of research 'projects 
Jaunched in the above years; and . . 

(d) the details thereof 1 

THE MINISTER OF STATE IN 
THE MINISTRY OF SCIEKC'E AND 
TECHNOLOGY AND IN 1'HI 
DEPARTMENTS OF OCEAN DBYBLO. 
PMENT ATOMIC ENERGY, '!PAC! , 
AND ELECTRONICS (SHRI SHIVRAJ 
V. PATIL): (a) and (b) Yel, Jsir. Tb, 



Wlr/ten II.n~wers 

Department ha. paid reeurriftl Irant in 
aid of R.s. 26 lakhs for the work of tbe 
IIl.titute of Physics, Bhubaneswar and 
... 10 lakhs for builrling prolramme of 
til. ID.tituto durinl 1984.85. 

(c) and (d) The grant-in-aid is for 
... work or the Institute as a whole and 
is 80t allotted to any specific projects. 

.... k .p of N epalele Satellite Earth 
&t.tlon with INSAT-IB 

33'6. SHRI ATISH CHAN DRA 
SINHA: Will the PRIME MINISTER 
• ,Ie.sed to state: 

(a) whether there is any proposal to 
, .. Ie up the Nepalese satellite earth 
Itatien with the IndIan TNSAT-IB 
•• tIJlit.; 

<') if so, the details thereof; and 

(c) the steps taken or proposed to 
It. taten in this regard 1 

THE MINISTER OF STATE IN 
THE MINISTRY OF SCIENCE AND 
T2CHNOLOGY AND IN THE 
D.PARTMENTS OF OCEAN DEVE-
LOPMENT, ATOMIC ENERGY, 
SPAC!: AND ELECTRONICS (SHRI 
SHIVRAJ V. PATIL) : (a) No SIr. 

(b) and (c) Do not arise. 
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SC/STs Advisers in Planaing 
Commission 

3397 SHRIMATI SUNDARWATI 
NAWAL PRABHAKAR: Will the 
"~ISTER OF PLANNING be pleased 
t •• tat. : 

<a> the number of incumbents 
,-1_lin. to Scheduled Castes and 
S,oMduleti Trjbes as Deputy Advisers, 
w •• Advisers and Advisors in PJannin& 
~lRi •• ion. 

(b) whether their number is accord· 
t.t t. the prescribed quota, if any; 
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(c) jf not, how much shortfall is 
there and the reasons therefor; and 

(d) by what time this shortfall will 
be made up ? 

THE MIN1STER OF STATE IN 
THE MINISTRY OF PLANNING 
(SHRI K. R. NARAYANAN) : (8) The 
Dumber of Deputy Advisers, Joint 
Advisers and Advisers in the Planning 
Commisc;ion (including Programme 
Evaluation Organisation) belonging to 
the Scheduled Castes/Scheduled Tribes 
is given below: 

SC' ST 

(i) Deputy Advisers 

(ii) Join t Ad visers 

(Iii) Advisers 

7 

3 

2 

(b) There i~ no re,crva tion for SCI 
ST for appointment to the grade of 
Deputy Adviser, Joint AdVisers and 
Adviser. 

(c) and (d) Do not arise. 

(English] 

News-Item Captioned Talks with 
Laldenga Run Into Trouble 

3398. SHRI SANAT KUMAR 
MANDAL: 

SHRI RAM BHADUR 
SINGH: 
SHRI C. MADHAV REDDI : 
SHRI ZAINUL BASHER: 
PROF. NIRMALA KUMARI: 

Will the Minister of HOME 
AFFAIRS be preased to state: 

(a) whether the current talks bet-
ween the Union Government and the 
three·rnember MIZO National Front 
delegation headed by Mr. LaJdenga 
appear to have run into rough weather 
as reported in 'Times of India', ~ew 
Delhi. dated the 21st March, 1985. 

(b) if so, the reasons therefor; and 




